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(c) the total number of canteen 
bearer. relUlariled and otherwile; 

(d) what are the .. rvice conditions 
for canteen-bearen; and 

(e) whether Government propole 
to take .teps to relUlarile all the 
canleen-bearer. havin. more than 

two yean experience? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) to (e). Yel. The 
Commission-bearers are not railway 
employees but are paid commission 
on the .. lei effected by them. The 
que.tion of livin, them re,ular em-
ployment wa, con.idered in a Depart-
mental Council Meeting and it wag 
decided to ,ive them regular em-
ployment in Class IV in a phased 
manner. 

On the Southern Railway 238 com-
mission-bearers were liven regular 
employment in Class IV in the ftrst 
phase. 385 more bearers will be 
broulht on to relular Class IV scala 
ot pay. and tereenine is in progrelS 
fOr thil purpose. 
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·.76. SHRI A. T. PATIL: Will the 
Minister of SHIPPING AND 

TRANSPORT be pleased to lay a 
statement sho'flin,: 

(a) what was the tarlet in Road 
Development Plan fixed for Maha-
rashtra fOr declaration of new Na-_ 
tional Highways and to what extent 
is it fulftlled as on 31st October, 1880; 
and 

(b) how many roads and with what 
length are suggested by Government 
qf Maharashtra fer declaration of 

new National Highways and how 
many of them have been so dee-
lared uPto 31st October, 1980. 

THE MINISTER OF STATE IN 
THE MINISTER OF SHIPPING AND . 
TRANSPORT (SHRI BUTA SINGH): ' 

(a) and (b). Presumably, the Mem-
ber is having in mind the proJ)Osali 




